FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF [MANOMAY VENTURES
PRIVATE LIMITED (FORMERLY OMKAR VENTURES PRIVATE LIMITED)]

SI. No. |PARTICULARS DETAILS
(1) 2) 3)
MANOMAY VENTURES PRIVATE
1. |Name of the corporate debtor LIMITED (FORMERLY OMKAR

VENTURES PRIVATE LIMITED)

2. |Date of incorporation of the corporate debtor 11" January, 2013

3. |Authority under which corporate debtor is Companies Act, 1956
Incorporated/ registered

4. |Corporate Identity Number / Limited Liability |U70102MH2013PTC239568
Identification Number of corporate debtor

5. |Address of the registered office and principal  |Popular Metal Works, Tatya Tope Marg,

office (if any) of corporate debtor Joglekarwadi Sion Fish Market, Sion
(East), Mumbai, Maharashtra, 400022

Date of closure of Insolvency Resolution

6. 29 September, 2026
Process

7. |Liquidation commencement date of corporate  [29™ September, 2026 (Order Copy received
debtor on 7™ October, 2026)

8.  [Name and registration number of the Insolvency |Jaykumar Pesumal Arlani, Reg. No:
Professional acting as liquidator IBBI/IPA-001/IP-P01582/2018-

2019/12443

9. |Address and e-mail of the liquidator, as B/301, Building No. 112, B Wing, Shiv

registered with the Board Sharan CHSL, Tilaknagar, Chembur (W),

Behind Vrundavan Colony, Mumbai,
Maharashtra-400089;
Email: arlanijay@gmail.com

B/301, Building No. 112, B Wing, Shiv
Address and e-mail to be used for Sharan CHSL, Tilaknagar, Chembur (W),

10. ) . Behind Vrundavan Colony, Mumbai,
correspondence with the Liquidator Maharashtra-400089:

Email: irp.omkar@gmail.com

Notice is hereby given that the Hon’ble National Company Law Tribunal (Mumbai Bench) has ordered
the commencement of liquidation of the MANOMAY VENTURES PRIVATE LIMITED
(FOMERLY OMKAR VENTURES PRIVATE LIMITED on 29" September, 2026.

Digitally signed
kumar
Jaykuma . by Jaykumar

Pesumal Arlani po¢ ol Arlani

Name and Signature of the Liquidator:

Jaykumar Pesumal Arlani

Liquidator of Manomay Ventures Private Limited (Formerly Omkar Ventures Private Limited)

Reg. No: IBBI/IPA-001/TP-P01582/2018-2019/12443

Date and Place: Mumbai; 10.10.2026 AFA Valid till 31/12/2026
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RAJKOT
Jadejanamed
in Saurashtra
squad for Ranji

India all-rounder Ravindra
Jadeja will turn out for
Saurashtra in their opening
match of the 2026-27 Raniji
Trophy season against
Chhattisgarh, with Jaydev
Unadkat retaining the
captaincy as the two-time
champions look to make a
fresh start. The veteran left-
arm spin-bowling
all-rounder has been
included in the 16-member
squad after India’s 2-1 ODI
series victory over the West
Indies.

CAIRO
Swapnil,
Sarabjot to
lead India

Olympic bronze medallists
Swapnil Kusale and
Sarabjot Singh will lead a
24-member Indian
shooting contingent at the
ISSF World Cup
Rifle/Pistol here, the
competition for which
starts from Saturday. The
squad travelled to Cairo
after completing an
intensive national camp.

B..

“No matter what happens in life, we always have to have a smile. So we
have to stay positive, look ahead and try to win football games and then
try to enjoy the situation and the game.”

- Erling Haaland, Man City striker

2ND T20I | Rutherford struck 84 as well as West Indies win by six wickets

Hope slams sensational ton
as Windies shock Team India

PTI

RANCHI

Shai Hope struck an incredible
hundred while Sherfane
Rutherord slammed 84 as the
West Indies stunned India by
six wickets while chasing 250
for victory, here on Friday.

Chasing 250 for a win, the
West Indies romped home at
252/4 in 18.3 overs.

Hope remained unbeaten
on 102 in 45 balls with six fours
and nine sixes while
Rutherford was on 84 from 37
balls with seven fours and as
many sixes.

Earlier, Sanju Samson
roared back to form with a
blistering 82 before Shreyas
Iyer and Tilak Varma’s rapid
knocks powered India to
249)5.

After four straight low
scores, Samson smashed a 21-
ball fifty, his ninth in T20Is, to
set the tone in an entertaining
97-run partnership (43b) with
Ishan Kishan. It eventually led
the hosts to their highest-ever
T201 total against the West
Indies.

The duo powered India to
139/1in 11 overs at a run-rate of
over 12, with home player
Kishan contributing a 22-ball
43, including six fours and two
sixes.

However, off-spinner
Roston Chase, returning to the
attack in the middle overs
broke the stand, with two
wickets in successive overs.

Kishan and Shivam Dube (7)
were both bowled while
attempting to play across the
line. The move to promote
Dube to No. 4 failed as he
struggled to get going and fell
after consuming 10 balls.

Samson's entertaining
knock also ended in the 15th
over, 18 runs shy of a century

with his ramp shot over deep
backward point went straight
to Kamil Pooran.

India lost three wickets for
23 runs in the middle overs
but Indian skipper Shreyas,
fresh from his maiden T20I

West Indies captain Shai Hope plays a shot during the second T20l. PTI

runs and kept the pressure on
the West Indies with crisp,
well-placed boundaries in
their 83-run partnership that
came off just 32 balls as India
surpassed their previous high-
est of 244/4 against the

century at Lucknow, carried
his form into this match.

Iyer counter-attacked with
effortless shots in his 18-ball
40, while Tilak remained
unbeaten on 44 (18b).

Tilak also crossed 5,000 T20

Scoreboard:
India: A Sharma c Motie
b Chase 20, S Samson ¢
Pooran b Springer 82, |
Kishan b Chase 43, S
Dube b Chase 7, S lyer ¢
Hetmyer b Springer 40,
T Varma (not out) 44, N
Dhir 4. Extras (LB-1,
NB-2, W-6) 9. Total: (For
5 wkts, 20 overs) 249.
Fall of wickets: 1-42, 2-
139, 3-158, 4-162, 5-245
Bowling: A Hosein 3-O-
46-0, R Shepherd
3.4-0-47-0, R Chase 4-0-
24-3, G Motie 2-0-21-0,S
Joseph 3-0-39-0,S
Springer 4-0-64-2, R
Powell 0.2-0-7-0.

West Indies: S Hope
(not out) 102, K Pooran ¢
sub b Yadav 4, S
Hetmyer b Yadav O, R
Powell b Yadav 24, S
Rutherford c Samson b
K Yadav 84, R Shepherd
(not out) 34. Extras (\W-
4) 4. Total (For 4 wkts,
18.3 overs) 252.

Fall of wickets: 1-5, 2-5,
3-58, 4-178. Bowling: M
Yadav 3-0-36-3, A Singh
4-0-45-0, A Patel 3.3-0-
63-0, S Dube 2-0-30-0,
K Yadav 4-0-53-1, N Dhir
2-0-25-0

Windies (in 2016).

India followed the same
template, with Abhishek
Sharma getting into his zone
early, charging at everything
as the hosts raced at over 10
runs an over after being asked
to bat.

There was hardly anything
in the pitch for bowlers, and
Abhishek hammered spinner
Akeal Hosein for a six after
holding back for the first five
balls, as Samson took his time
to settle in.

allles

Mumbai, Saturday, October 10, 2026
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Jaiswal donning
gloves could offer
options to India

Mumbai skipper had revealed that
Jaiswal has started practising

Haridev Pushparaj
MUMBAI

Yashasvi Jaiswal has already
established himself as one of
India's most exciting young
batting talents, but the left-
handed opener could soon
add another dimension to his
game. Mumbai teammate
Siddhesh Lad has revealed
that Jaiswal has started prac-
tising wicketkeeping, with an
eye on potentially taking up
the role for Mumbai and
eventually India.

The development could
have significant implications
for both Mumbai and the
Indian team, particularly in
terms of the balance and
flexibility it could offer their
playing XIs.

Jaiswal, known for his
aggressive strokeplay and
ability to dominate bowling
attacks, has primarily fea-
tured as a specialist opening
batter. However, his willing-
ness to explore wicketkeep-
ing suggests an ambition to
expand his contribution
beyond scoring runs.

For Mumbai, having a
frontline batter capable of
keeping wickets could pro-
vide a considerable tactical
advantage. It would allow the
team management to accom-
modate an  additional
specialist batter or bowler,
depending on the conditions
and opposition.

The same possibility
becomes even more intri-
guing when viewed from
India's perspective.

Modern-day cricket places
enormous emphasis on team
balance, especially in
limited-overs formats, where

the ability to accommodate
an extra bowling option or
strengthen the batting order
can make a decisive differ-

ence.

If Jaiswal develops into a
reliable wicketkeeper, India
could potentially field an
additional all-rounder or
specialist bowler without
compromising their batting
strength.

Such flexibility could
prove particularly valuable
in T20 cricket, where combi-
nations are frequently dic-
tated by match-ups, condi-
tions and the need for bat-
ting depth.

However, the transition
from specialist batter to
wicketkeeper is far from
straightforward.

Wicketkeeping demands
exceptional reflexes, foot-
work, concentration and
technical precision. Standing
up to spinners on turning
Indian pitches presents an
entirely different challenge
from fielding in the outfield.

Jaiswal would need sus-
tained practice and competi-
tive match experience before
he could realistically be con-
sidered a dependable option
behind the stumps. There is
also the question of manag-
ing the physical demands of
wicketkeeping.

IN THE COURT OF SMALL
CAUSES AT MUMBAI
(BANDRA BRANCH)

R.A.E. SUIT NO. 568 OF 2015

1. MR. NAGINDAS TARACHAND
AMBAVI
Deleted Since deceased
Age 72 years Occupation
Business

2. MRS. DINA NAGINDAS AMBAVI
Age : 65 years Occupation : House
wife

3. MRS. NILESH NAGINDAS AMBAVI
Age : 41 years Occupation
Business

4. MRS. TEJAS NAGINDAS AMBAVI
Age : 31 years, Occupation
Business, All residing at 401,
Kelawala Tower, Plot No. 28,
Swastik Co-operative Housing
Society, N. S. Road No. 2, J. V. P. D.

Scheme, Vile Parle (West),
Mumbai-400056 ...Plaintiffs
Versus

Dr. LINA ANIL MODY
Deleted Since deceased
Age : not known, Occupation : not
known, Residing at Flat No. 1 on
Ground Floor, Upasana Building,
Plot No. 17, Azad Nagar Co-
operative Housing Society Ltd., N.
S. Road No. 1, J. V. P. D. Scheme,
Vile Parle (West), Mumbai-
400056

1(a) YVETTE MILAN SHAH
Age : not known, Occupation : not
known, Residing on Ground Floor,
Upasana Building, Plot No. 17,
Azad Nagar Co-operative
Housing Society Ltd., N. S. Road
No.1, J. V. P. D. Scheme, Vile Parle
(West), Mumbai-400056

...Defendant

To,
The Defendent No. 1 (a) abovenamed,
Whereas the Plaintiffs

abovenamed have instituted the suit
against the Defendants praying
therein that the Defendant be ordered
and decreed to quit, vacate and
handover the quiet, vacant and
peaceful possession of the suit
premises i.e. Flat No. 1 C Occupied by
the Defendant on the first floor of
Ambavi House, previously known as
“Upasana Building” situated at Plot
No. 17, Azad Nagar Co-op. Housing
Society Ltd., N. S. Road No. 1, J.V.P.D.
Scheme, Vile Parle (West), Mumbai-
400056, and for such other and further
reliefs.

You are hereby summoned to file
your Written Statement within 30 days
from service of summons and to
appear in Court Room No. 36, Court
of Small Causes, Anant Kanekar
Marg, Bhaskar Building, Bandra
(East), Mumbai-400051 in person or
by a Pleader duly instructed and able
to answer all material questions
relating to the suit, or who shall be
accompanied by some person, able to
answer all such questions, on 31st
October, 2026 at 2.45 P.M. to answer
the claim; and as the day fixed for your
appearance is appointed for the final
disposal of the suit, you must be
prepared to produce on that day all the
witnesses upon whose Evidence and
all the documents upon which you
intend to rely in support of your
defence.

Take notice that, in dafault of your
appearance on the day before
mentioned, the suit will be heard and
determined in your absence.

You may obtain the copy of said
Plaint from Court Room No. 36 of this

court.
(Atul G. Rane)

Additional Registrar

Dated : 07/10/2026
Place : Mumbai

Given under my hand and
the Seal of Court,

this 04th day of April, 2026
Sd/-

PUBLIC NOTICE

NOTICE is hereby given that Mrs. Mansi Kunal Mehta and Mr. Kunal Dharamdas Mehta,
both adults of Mumbai Indian Inhabitants having address at A/603, Hulas Basti Garden
Co-operative Housing Society Ltd; Near Dutt Mandir Dahanukarwadi, Mahavir Nagar,
Kandivali (West), Mumbai 400067, have agreed to sell and/or transfer their below
mentioned flat, car parking space and shares (“collectively referred to as the “said
property”) and as more particularly described in the schedule hereunder written, to my
clients i.e. the proposed purchasers, free from all encumbrances, mortgages,
litigations and with marketable title.

Any person having any claim, right, title, estate, share or interest in respect of the said
property or any part thereof, by way of an allotment, agreement, sale, transfer,
exchange, tenancy, sub-tenancy, lease, sub-lease, mortgage (equitable or otherwise),
gift, lien, charge, trust, inheritance, maintenance, easement, bequest, possession,
assignment, license, demise, bequest, partition, charge, pledge, guarantee,
partnership, loans, advances, acquisition, encumbrance, injunction and/or under any
attachment, or under any judgment, decree, order or award passed by any Court of
Law, Tribunalincluding Arbitral Tribunal, Revenue or Statutory Authority, or by operation
of law or otherwise in any manner howsoever and/or any person in possession of the
original title deeds of the said flat and car parking space, are hereby requested to notify
the same in writing with supporting documentary proof, to the undersigned at her office
at 102, Hiramani Enclave, Tilak Mandir Road, near Post Office, Vile Parle (East),
Mumbai - 400057, within 14 (Fourteen) days from the date hereof, otherwise the sale of
the said property shall be completed without any reference to such claim or interest and
the same, if any, shall be deemed to have been waived to all intents and purpose.

THE SCHEDULE OF THE SAID PROPERTY

Ownership Flat No.802 on the 8th floor of the building known as Harshail Horizon Co-
operative Housing Society Ltd, situate at Gokhle Road, Vile Parle (East), Mumbai
400057 and admeasuring 1011.94 sq. feet carpet area i.e. 94.02 sq. meters carpet
area togetherwith one open car parking space bearing No.6 togetherwith ten shares of
Rs. 50/- each, bearing distinctive nos.151 to 160 (both inclusive) comprised in Share
Certificate No.16 and also together with all the rights, benefits and advantages and all
other incidental benefits appertaining thereto and also the common amenities attached
to the aforesaid Flat No.802 in the aforesaid Society. The aforesaid building is standing
on the land bearing Final Plot No.160 of TPS Scheme Il and bearing CTS nos.1373 and
1373/1105 of Village Vile Parle (East), Taluka Andheri, Mumbai Suburban District.

Dated this 10" day of October, 2026.

(Ms. Darshana Shah)
Advocate

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF [MANOMAY VENTURES PRIVATE LIMITED
(FORMERLY OMKAR VENTURES PRIVATE LIMITED)]

i PARTICULARS DETAILS

1.| Name of the corporate debtor MANOMAY VENTURES PRIVATE LIMITED
(FORMERLY OMKAR VENTURES PRIVATE
LIMITED)

2. | Date of incorporation of the corporate
debtor

11th January, 2013

3. | Authority under which corporate
debtor is Incorporated/ registered

Companies Act, 1956

4. | Corporate Identity Number / Limited U70102MH2013PTC239568
Liability Identification Number of

corporate debtor

5. | Address of the registered office and Popular Metal Works, Tatya Tope Marg,
principal office (if any) of corporate debtor| Joglekarwadi Sion Fish Market, Sion (East),
Mumbai, Maharashtra, 400022

6. | Date of closure of Insolvency Resolution | 29" September, 2026

Process

7.| Liquidation commencement date of
corporate debtor

29" September, 2026 (Order Copy received on
7" October, 2026)

8.| Name and registration number of the
Insolvency Professional acting as
liquidator

Jaykumar Pesumal Arlani,
Reg. No:
IBBI/IPA-001/IP-P01582/2018-2019/12443

P i1cICI Bank

charges of ICICI Bank Limited.

PHYSICAL POSSESSION NOTICE

Branch Office: ICICI Bank Ltd. Office Number 201-B, 2nd Floor, Road No. 1
Plot No. B3, WIFI IT Park, Wagle Industrial Estate, Thane (West)- 400604.

The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 and in exercise of the powers conferred under section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules 2002, issued Demand Notices to the borrower(s) mentioned below, to repay the amount mentioned in
the Notice within 60 days from the date of receipt of the said Notice.
Having failed to repay the amount, the Notice is issued to the borrower and the public in general that the undersigned
has taken possession of the property described below, by exercising powers conferred on him/her under Section 13(4)
of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The borrower in particular and the
public in general are hereby cautioned not to deal with the property. Any dealings with the property will be subject to

Nitin Patil/ Mrs.
Sangita Nitin Patil/
095105003495

Sr. B Name of)}flm_e Description of Property/ ’\I‘:)(%j(e r/)fADemmt\d N% e
orrower(s)/ Loan i i otice/ Amount in
No, Account ‘\lumber Date of Physical Possession Demand Notice(Rs)| Branch
1. [NXT-GEN Infrabuild | Shop No. 57, Ground Floor, Building No. 10, Type Y11A, of December Palghar
India LIp/ Mr. Kaushal | Evershine Amavi 303 Phase-2, Situated At Global City, on N. A. 26,2025

Land Bearing Survey No. 5/5/A, 5/5/B, 5/5/C, 5/5/D, 5/5/E, 5/6, 5/7
and 5/8 of Village Dongre (Dongar Pada) Also Known As Village
Narangi, Virar (West) Within The Sub-registration District of
Vasai, Registration District Palghar/ October 07, 2026

Rs.
60,37,511.13/-

Date: October 10, 2026,
quce: Palghar

The above-mentioned borrowers(s)/guarantors(s) isfare hereby issued a 30 day Notice to repay the amount, else the
mortgaged properties will be sold after 30 days from the date of publishing this Notice, as per the provisions under Rules 8
and 9 of Security Interest (Enforcement) Rules 2002.

Sincerely Authorised Officer
For ICICI Bank Ltd. j

9. | Address and e-mail of the liquidator,
as registered with the Board

B/301, Building No. 112, B Wing, Shiv Sharan
Chsl, Tilaknagar, Chembur (W), Behind
Vrundavan Colony, Mumbai,
Maharashtra-400089;

Email: arlanijay@gmail.com

10.| Address and e-mail to be used for
correspondence with the Liquidator

B/301, Building No. 112, B Wing, Shiv
Sharan Chsl, Tilaknagar, Chembur (W),
Behind Vrundavan Colony, Mumbai,
Maharashtra-400089;

Email: irp.omkar@gmail.com

Notice is hereby given that the Hon’ble National Company Law Tribunal (Mumbai Bench) has
ordered the commencement of liquidation of the MANOMAY VENTURES PRIVATE LIMITED
(FOMERLY OMKAR VENTURES PRIVATE LIMITED on 29" September, 2026. Sd/-
Name and Signature of the Liquidator:

Jaykumar Pesumal Arlani

Liquidator of Manomay Ventures Private Limited
(Formerly Omkar Ventures Private Limited)

Reg. No: IBBI/IPA-001/IP-P01582/2018-2019/12443

Date and Place: Mumbai; 10.10.2026 AFA Valid till 31/12/2026

42 Excel Industries Limited

CIN: L24200MH1960PLC011807
Regd. Office: 184-87, S V Road, Jogeshwari (West),
Mumbai-400 102. Tel: 91-22-66464200
Website: http://www.excelind.co.in
Email: investors@excelind.com

PUBLIC NOTICE

Special Window for Transfer and Dematerialisation of
Physical Shares
(as per SEBI Circular SEBI/H0/38/13/11(2)2026-MIRSD-POD/ 1/3750/2026)
Please note that a Special Window for transfer and dematerialisation (demat) of
physical shares will remain open upto February 04, 2027 as per SEBI Circular

SEBI/HO/38/13/11(2)2026-MIRSD-PQD/ 1/3750/2026 dated January 30, 2026 (“SEBI
Circular”).

This Facility is available to those investors who had purchased physical shares of
Excel Industries Limited (“the Company”) prior to April 01, 2019, and:

a) had notlodged the shares for transfer; or

b) had lodged the shares for transfer, but the same were rejected, returned, or not
attended to due to deficiencies in documentation.

Applicability of the Special Window
For clarity regarding the applicability of this window to transfer the deeds executed
before April 1, 2019, investor may refer to the matrix below:

Lodged for transfer before| Is the Original Share | Whether eligible to lodge
April 01, 2019? Certificate Available | in the Special Window?
with the Investor?

No - it is fresh lodgement Yes Yes (subject to conditions
Yes, but was rejected/ Yes stated in the SEBI Circular)
returned earlier

Yes, was lodged No No

No, was notlodged No No

Kindly note that request(s) which are accompanied by original share certificate(s)
along with transfer deed(s) and other supporting documents will only be
considered under the Special Window.

Investor wishing to avail of this Special Window may contact the Company’s Registrar
& Transfer Agent (RTA) MUFG Intime India Private Limited, (formerly known as Link
Intime India Private Limited), C 101, 247 Park, L.B.S Marg, Vikhroli (West), Mumbai,
Maharashtra400083; Phone: 022 49186000; email: rnt.helpdesk@in.mpms.mufg.com

For Excel Industries Limited
Sd/-

Branch Office: Shop No. 1, B wing, Radiant 59, Near A J House, Marol,
Maroshi Road, Andheri East Mumbai — 400059.
Regional Office: Sion Mumbai Corporate Office: Thrissur
APPENDIX-IV-A - [See Proviso to rule 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor (s) that the below described immovable property mortgaged/charged to the
Secured Creditor, the Physical possession of which has been taken by the Authorised
Officer of Dhanlaxmi Bank Ltd., (Secured Creditor) will be sold on “As is where is”,
“As is what is”, and “Whatever there is” on 28.10.2026 for recovery of Rs.
3,16,87,195.90/- (Rupees Three Crore Sixteen Lakhs Eighty-Seven Thousand
One Hundred and Ninety Fifty and Paise Ninety Only) as on 30.09.2026 plus
interest & other charges due to the Dhanlaxmi Bank Ltd., (Secured Creditor) from
M/s Ritu Granite and Ceramics, Mr. Himmat Singh Sankardaan Souda (Proprietor),
Ms. Manjukuvar H Souda (Guarantors) Mr. Abhay Singh Sankar Charan The reserve
price will be for each property Rs. 28,43,100/-and the earnest money deposit for each
property willbe Rs. 2,84,310/-

Description of the immovable property with known encumbrances mentioned

hereunder:

DESCRIPTION Reserve | Encumbr-
Price (Rs.) |ances If any

All that piece and parcel of residential Property Flat no|
.C /410, 4th Floor, admeasuring 540 Sq. ft in the| Rs. Not known
building Known as “Jay Mansarovar Co-op Hsg Society| 28,43,100/- to the
Ltd, Standing on land Bearing S. No 119, Hissa no 9, EMD secured
Situated at Village Achole, Taluka Vasai, Dist. Thane Rs. creditors
Within the limit of Nalasopara Municipal Council & Sub-|  2,84,310/-
Registrar, Vasai-lll and Dist. Thane in the name of]
Mr.Himmat Singh Sankardaan Souda.
Boundaries: East New Lake View Apartment, West:|
Vasai Nalla Sopara Link Road, North: Vasai Nalla
Sopara Link Road, South: Suresh Dubey Villa CHSL
All that piece and parcel of residential Property Flat no|
.C /412, 4" Floor, admeasuring 540 Sq. ftin the building
Known as “Jay Mansarovar Co-op Hsg Society Ltd, Rs. Not known
Standing on land Bearing S. No 119, Hissa no 9,/ 28,43,100/- to the
Situated at Village Achole, Taluka Vasai, Dist. Thane| EMD secured
Within the limit of Nalasopara Municipal Council & Sub- Rs. creditors
Registrar, Vasai-lll and Dist. Thane in the name of| 2,84,310/-
Mr. Himmat Singh Sankardaan Souda.
Boundaries: East New Lake View Apartment, West:|
Vasai Nalla Sopara Link Road, North: Vasai Nalla
Sopara Link Road, South: Suresh Dubey Villa CHSL

For detailed terms and conditions of the sale, please refer to the link provided in
DhanlaxmiBank's website. i.e., www.dhan.bank.in

Date : October 10, 2026
Place : Mumbai

S.K. Singhvi
Company Secretary

Date :10.10.2026
Place: Mumbai

Authorised Officer
Dhanlaxmi Bank Ltd.
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set out against each account.

ZONAL OFFICE : RECOVERY DEPT. 2nd Floor, Mumbai Samachar Marg, Fort, Mumbai - 400 023.
Phone No.: (022) 2218 7401, 22187104,Fax No. : (022) 2218 8550

N SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 9 (1) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrowers, Mortgagors and Guarantors that the below
described immovable properties, mortgaged / charged to the Secured Creditor, the PHYSICAL POSSESSION of which has
been taken by the Authorised Officer of the Bank, will be sold on “AS IS WHERE IS”, “AS IS WHAT IS”, “WHATEVER THERE
IS” and “WITHOUT RECOURSE” basis on 28.10.2026 for recovery of the dues set out against each account, together with
further interest at the contractual rate and costs, charges and expenses. The reserve price and the earnest money deposit are

DATE AND TIME OF E-AUCTION : 28.10.2026 From 11.00 AM to 05:00 PM

Encumbrances On Property : Nil

CONTACT
Name of Borrower EMD (%) / Bid PERSON
sr.| Branch | Mortgagor / Description of the | Outstanding | Reserve Increment Authorised
: Guarantor with Secured Asset Dues (%) Price (%) (%) / Known officer /
address Encumbrances | Branch Manager
Name
Flat No. 103, st Mr. Ranjith R
Floor, Manas 21 7708457100
(Meghdoot) Bldg,
Mrs. Megha Sania Plot No. 06, Sector Mrs Bhuvaneswari
Pt &9 18y 126, Vilage Vashi EMD - R
f . | kopari, near Orchid - 9820230338
Mr. Sanjay Akram Patil International  School Rs. 8,74,800/-
1 MUMBAI and Arhant Tower 69,59,665/- Rs. Increment :
MATUNGA |F/164 ¥: SECTOR 26 MAFCO Road. Navi as on 87,40,800/- 10,000/
Vashi , Navi Mumbai , f p 06.10.2026 Encumbrances Qr Code
Mumbai, Thane
Thane , Maharashtra 400703 o
400703
Property ID —
IDIBMEGHAPATIL
POSSESSION :
Physical
Mrs Mayuri Kishore Mr Sakthivel V
Waghmare & Mr Flat No. 5055 th 9445704470
" Floor, H Wing Bldg
Kishore Dadasao « :
W known as “ Arabiana .
aghmare . Mr Binit Kishore
CHS.LL, Casa Rio
Proi 7738152009
N\ roject, Cluster 7,
Address 1: Village . .
; near Pawar Public EMD :
Sangewad, Tah- School Pal R 541,400/
Sangola, Dist- Solapur, choo,  raava S R
5 THANE Maharaéhtra 413317 * | City, Dombivli East , | 53,77,363.00 Rs. Increment :
WEST Address 2 : HC/GD Taluka Kalyan , Dist- ason 54,14,000/- 10,000/-
force no 041756421, Thane 421204 07.10.2026 Encurr'lltxances Qr Code
97 Raf BN, Hobil i}
Kasaba 2, Village -
’ . |Property ID -
Dubura, Bhadravall. | IDIBMAYURIS05
992, POSSESSION :
Karnataka, Physical
Pin -577301 v

https://www.baanknet.com
Date : 09.10.2026

Place : Mumbai

Bidders are advised to visit the website https://www.baanknet.com of our e auction service provider PSB Alliance Pvt. Ltd. to
participate in online bid. For Technical Assistance Please call 8291220220. For Registration status and for EMD status please
email to support.baanknet@psballiance.com
For property details and photograph of the property and auction terms and conditions please visit: https://www.baanknet.com
and for clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with

Sd/-
Authorised Officer
Indian Bank

Printed and Published by Girdharlal Lakhotia for the Proprietors, Indian National Press (Bombay) P. Ltd., at Journal Press, Free Press House, Free Press Journal Marg, 215, Nariman Point, Mumbai-400 021. Tel: 69028000, Advt. Dept. 69028026. E-mail: mail@fpj.co.in e OFFICE: Indore: 3/54, Press Complex, A. B. Road, Indore-452 008, Tel: 2555111-2, Fax: 2558555,
New Delhi: 1/8 INS Bldg., Rafi Marg, New Delhi-110 001; Tel.: 23718853; Kolkata: Tel.: 22875645; Chennai: Tel: 28217766; Bhopal: Tel: 2660570, 4271345. Transportation charges Rs. 2.00 only. Managing Editor: Girdharlal Lakhotia. Editor: V Sudarshan. RNI No. 1541/1957




HaTE, VTG, 2o 3WaEIER 038

d & STi<B

marathi.freepressjournal.in

HaUIfeThl URHRTA dhedic dclded

‘wT iR e T,
‘Rt FgaTe < fHesTetr
qfESy o7 ‘ST o

&Y 37Tel B . HeTIicic] JEAerIgH
3fcHel I8, Uel &1 T4, 18, Tel il 18, Tt ier 311t
fafeeet S1uTery A1 UeeforaH Bice A2 HUIG il

YSTIA Bl AP BRIGIR! Hild FHRT el .
W%’mmmﬁ}amﬁc T IR faorar, &

A ST EOT < ik
Tafed URdyHIaR HeTiieio! q@er] URR Ais Uleill — qReR <oMv Grser. Tegeast
31211 G 37107 SURTER HRIT el AT NG UM sy rrebet et Hvat
JHferepRT 3URRr Bt Ao URRTeT! Tlefi<y Biaufi -y

eete el TEFE, TEE AT U=

il TR AT A
YR STHieT 9 Iien
FeATHIE HEd  HEHE
e, ‘SIRed BR SH I’
T G STEAAT FeAh

AT AT AT S, BN W&ﬁmﬁ @aﬂaﬂﬁm mﬁwaﬂﬁaﬁu—awﬁ

R WX ST YOI AT AfSTaT 3O HRTTeTeRT
| | ) S R a1 M 2| 5 ) s M 5 < 2
FHRIST-GIARIET T Tofier

STl A UREHIER

[EEEVED
TR e Suferd
01 TR TTE. o AR
T ARG, T TSI <6l A ATToRTesd [Gaett Wi sheted
ST A1 HXA R THEd A HREEE S
I e T 3T 3 i
I YA HAER AT
ARG AT MRS ST SR
T, AAGRIT VU= &%

HRIARUTA
101 INRT Hg a3l

BT Helaqur=ar ‘Jar

forferrer IgEeA
HETIRUTAT ShishuT TIeRTeh
fomme AeOReTIR
GoTeTeh feeid SieTes i

FrAERGR d ST Hafuard ad &, Ma
oS RreaeiR, dardt ae : Reasii,
AT : 393, fSregt waeR, e @edid Tqg
SHH s

3| 98 | &Tv® (AR |MHRf
w. | Rard.| @A | =)
TPHUT &1 3¢ Ro. 00
| 8RR [AFWIRT R | 9300
Tid ¢.30. 00
2| WA 4.§o.00 %8(.00
3| 3¥R/%0 430,00 343.00
¥ | WIYR 4.§0.00 3&(.00
W | W& RRY .00 [ AT
& [RCWRNR 9.34.00 R%¥.4o
b [ AWR 34000 304,00
¢ AW 3.¢0.00 3%%.00
R. | EWRY 3.40.00 o4y .00

Fe¥ R dFAT 395 T S assa g A,
Tl $EaA HuAt atb HifiarR g
IR I 8aid FERR AFP T
AR 3R, TR IR Juf et oA
Pzedd mas Ay @Eed Faw)
SGOEIEd T3 HRATAE Fed TER N
R FT 1R, 99T Her Sl et
FHEFRR MR WEARUIRIBHGT ST
WRIAT SBATHE RHIA) YOI 3118,

T TERAITd HIVET BEIS g, a1,
Al YT 9 FeX MBHdlaR Hiofiel
3T g3 HTUBR fhar fiRadsy s@a ar
IR Brewdt Jeuld Hongt cadar ar
TR P3G UBRAT §adb, SRR,

gfua FoAm A4 A, AT ST Ao adie g wre gEigan, . g g et
ofiwreht qeff wt Wi, S T, ged wde dear, s ae o t, T e, Lxat v,
W afFam, G - YooolR ITHT IR, AT WA AV Hetea ashdias e ATeehl gart
qorEt FHHd STEIa:

gt fuesshdmed fohan ferean wivreardl wmmmed srfor/fhen foeamel deiftra welten @ig
S /AT TR L9, wiery ferehTe g Snifin ferehr exwt fehen et shivreatdl Wi
anifor/fean foehrer gemed emifin/ fohan wex firesehdi=an fohan foean wivreaTdl w=an e,
R, sAfad fha Suwmmmed Srfor/fhar wet freediEssiea R g @
Eauasaed, fashl, stfieraiawr, gdiawn, awed, Jqased, Said, sifiEedisd, T,
YTOMTRR, ST, =09, I, HTUg], SUNTSIE], HISHI, STHTSHIN, Ffard HTSehIR TamT,
Iy gem, J@AHET 7@, SIS, IRE], JoguEgR fooiel urfl, STufueR, wigfaw
YT/ TSHTE, HgUA, GogueAd guad, Hiele, JITEAT, gETier, Fate, e s,
g foem, W,WWW,WW,WWMW
w/mmﬁmmﬁmmaﬁm@ﬁ xnaeﬁgﬁ feqaser, =, gran fohar
TR STEe Fd sk 1 ATgR, Tl shivard 3d =, cait 31971 ge, Hieteh! g2, feadsy, o,
arn féhan arof=t wrfedt, e gude gEaash queea T hetedn @
e, TTel TE HOT=AET A, 77 o, sfesaihed 3t Aifttied, T-yo 3 (3), FHad Tegs
forgma dex, v fm, <iten v, rnﬁia@q HTEITET, HIATS TITaH, Holg - o o0&y A & FaT
TR e TR o () feeriean o1 et weart. st ST b e
Ih I U g, HITh! T, Fa'm*a AT, T fehat ATl STHeaTH, T Shetedt sarfor /fhan
Tirgd fetet wred séa.

feATeh: o SFIe 2038

R U et fewd defiia afiifire

ﬁﬁma%mqﬁammaﬁ HATRTog FTHfem T fafieendia *“sifeer
E:Lore 1‘5'\{-!\,.. QT ST Hl(dllelqllwm LT HleATeaRId Feie 3. T-4o9, K2l
e & £ 2.34 <. Hiew anfr e S wed & ¢ /& <. Hiex ST, TR & wo. 38 = iex
TR, W ARG T aig, Jofid H.A.wE. F. TH/ 4o U Heferd welre 3. T fErd owd,

goar Tre, WA H. whm,
foret uret ufvem, gagd- oo 0%
g_ﬁaam: bin0540811@unionb )

U Union Bank

m 1;.\

ia.bank.in

qgtae, S&fi, e, sion fhar Radsy
YT Yeg AN URig Feadrg Q¥
fea@id oma w9 It wremf=h @t
TR HSdd, AT HIOTER Bleg!
gad, fRqudy G 9 srear d Syl

At offor  HHERT ;hfﬁalf 3R ;@ UG aER Yof har Fsd
3yt greft g e
B, fAf : 20/20/R038
HETferaur=aT HIEIHTT s, ATy 3t e,

q@id, I ~91A19Y, Y.
308, @l @l-eifdles iRk

U SAHAE B FCL || g

Fgeell UTeh, R\ FEATSIE O, AidTsRe (T1TH), GoT$ - ¥oooly A 372,
wd/ -
. =i famm
fesriea st wiRRIeS

(SfreT=-1vV-1)
(Fram ¢ () el wigeh wer)
ToTeR Thresehdi=at ﬁiﬁmﬁzﬁm

TrrgfemEm ofve ferrtgam 1% SrRATRES 3f8ey 3ive Trhre offh faghd

ot e, ?oo?mﬁmﬁa{{ﬁ'&sﬁgmﬁdﬁz)w 003 =1 FrRm ¢(8) =

TG ST TR Aeroa fershienfeat - forema forsht g,

TG ST ST fereie: sheier STfT gHfigR FiET FEAT AgR AT A A @refier

aftfcrelt TR fiesshd aRUT grihe TeToT/IWTG 1. fS=n araeftes el qRU

FTeRT, A ook 1T SfeaTe 9l o¢ /0% /R0RE USHE &. £,%¢,08,328/— 7T

AT SAT ST HRAT SgAHRET ¢/ %0 /0% U T o A9 w”, S

IR T8 R Il S il oM A R e ferskvATa AU SR,

TElig fFud 5. €,%%,00,000.00 (FUA Teh hILT TATATUUE TRA HTA) T M7

TN S WA T, £%,%0,000/ — (FTA THIVIHE TIRG =TATE R AT ) T,
TR fireed= quia

igufidia ma stifaach, arge e, e qog IR 39 v, Fwcien ST s

TR . L34 (9TT) ST HEwE . ¢34 (W), ¢3¢ (WTT) S 3R (WAT) U

Sttt wel st STfor fermTer stiereiean @mee TR, i 29T Ug o, el (9.),

g oo o43 AY feua *‘Iryciertl A TR T AR HISTHITYG &38.4 =1.5.

TRV ¢ R2 . . 27T TeleaTeRie Fie . g o R 3Tt Torrer freed.

TR T < i st miEdgER TR AT,

fershirean qufdreram a1ét smo Srdfenftar @reft fectean forsren g waman

https://www.unionbankofindia.bank.in/auction-property/viewauction-property.aspx

0 A9 el 3R,

%—emwgaé 1:‘30[/‘
& @ 08 /%0 /3035 iR sTfireRrt
Srews: fershiean st e s 1T sfean i

TR A= ST 2. TR HE9RT Ser. Wel fies, ISieT e, foskid  Shefl. A HEWRMYes SUATHIT  Iied  ISTHTATST  WRMOMET  WAeR Ik Shid

TR IR e, Tgardl TSR Ui fodR, STHeR Il onfor ooy Ueird Tt oMfor difed el - Teeanel it Ardei! shetl, mﬁvﬁaﬁ%ﬁﬁwa%ﬁw
of WSl TRUGE S HERTE FAFM0T T, M heH, e Wi, HA9d e YR . T, HACRT=AT Arataredean faed  Awl heft
LRI B . o oo e [N

B

Bank of Maharashtra|JEECUSIERIKESINAVELS
A GOVT. OF INDIA UNDERTAKING gaéwuﬁ ‘?ﬁ'é
ez aRar v dn TaE-¥00033 LA 1 CEULXORRYE;
$-Ue : bom1450@mahabank.co.in/
brmgr1450@mahabank.co.in

(zerTerR FaresendientaT) [ Fam ¢ (2)]

srarefi, frerEaTaiw dw o1 WEwTy, Wﬂ?ﬁaﬁzﬁrﬁw,mm
FehEg e 31T BTN 378w 3fue ThIdHe 311 Rt $etee afde, 2003 3faa aTfor
el detee (TwidHe) Fod, 2003 <A1 f7Tm ¢ @7 arvaTa oA werm 23(¥) i
23(%R) T WGH heiedT STIHRTE IR FEA, TeT STfufrmrean Fwem 2 3(R) fard fis
20.0%.20Y TSt AU G I Fhef) et 21fT Fofer A. |Té Torh, Areren oft. favrene
AR GO, |, AT e qent (FHER) A HE gEd TG hoiell TR T,
ufge RITEE E. 2,¢0,4R,330.8%/ — 3Tfi fETH 0%.0%. 203 UTHA AT 20.¥4%
T AT T hAA ST AU gEan GRadEmst §. 20,%8,8%R.00 /- Jfe famin
0%.0%.R0RY UTHA AT ¢.34% atﬁmqér&tﬁm T ST /BT AT @,
T AT T AR A helel TS ATV GETeHh Yoeh TEt Y1 T Sedr=a1 aRaumd & o fagren
AT TS HATE HIfAe B

FCR el ThAe TAhe HUATd FL FedTqe, fevd: ot T9g Feledn HelgRiAT 3 THieRia
aﬁa&wwaﬁwuﬁﬁ@ﬂwaﬁﬁ <o AT WERTE=AT TTfUhd ST Fet
S heW $3(¥) Hefict THIGTAR JEH F0ATT STTeiodn ST 9T H&A, @refl 90
éﬁwm&mﬁmm 0%.20.30%E Tl Tearer shewt Hdell 312,

forfiwa: welen@, sHigR™ Tl AaTamur Sqad ATgR TGy oA I I, A de
HITHTSTS VAT AR & T3 AT TEL AITHTISTS shelall HIVATE! SHTER sk ATh
TERTEAT A1 1= G0 AR A el TSt 9 GeTeHeh Yook, cATaiie AN @, =39 371 ek
mwﬁwmaiﬁ?r@a AT FAT=AT fer TR Rt SUersy 9234 ies heid 13

i ot

. _sié(xa;aauu
(FTeea=Ht 3fs dahteeeht a1e 1w 3fean (frferswm idm) Tgerrd, R0 %6 =1 Wgeivr 23)
T o araege fefiee (et sifem sgod wraege ferfiee) =

wehgloedsaT AR ETS

dotel 8o Canara Bank

ovt. of India Undertak

I f;’ ﬁlﬁi? Syndicate I

NI U WG : I 5. 2, TBHIel, FHAT Heq HA1eE, TEH 2,

FHT_E‘—W Wm—(—_ﬁ i’;‘mé}' a'a,—é)&ﬁ'q; ag}aﬂﬂ%ﬁ{ T34 urE - - - . st U, A WS (1.), ai-¥oo 0%3; FWEA: cb15538@canarabank.com.
N o i 8, fRR (Qd), ag@T: a9, et : uowmR, . ‘%F;ﬁ
YAl STSTSENE] fO: ¥og 304, % | iR Feen A T s e fafies Rrerfreragive sfvs e it WA siieq sive Tmiie siw fragfdl Tete
3T|T>|'$'€|7>F3TI% (efteft ofienm sgurd uTarsee fafies) e, R00% WEATHAT TS $eEe (THIERE) Bed, 2003 =T Fram ¢ (&) =a1 wgdiad
2| h i . o bl ‘wﬁwﬁﬁwg;ﬁwﬁ%ﬂg: T A7 A Tl afferdt
s - - o S : T T
B ﬁgﬁwﬁh i/ | » 1848 firezehal TRVT SIS TETY /WHIRE TR, fore srarefieh et et eheat Harg TR e wraean
e i st e 3R, i FIER STITETHR TATH Ui AhgT el dehedl Yas Ao We
— ¥ | PR FHegRren HARe FESFER | oo g0 UATHR 0 % IFAHIRIRUEL TR 9ehid 918 T AT 3oL THREE 03.08.303% U= 5. §¢,08,0%8.¢5 (T 2130 1@
":Iﬂ?‘h'q?é?.'%ﬁﬁ gﬁwﬁ-—:&a Hard gferor, #. TETR R SN VRS o 4R WETEh W) SR 0%.08.3038 T wEl e
“SBI T AT, SEIeeTd ETEH -1, <. et \ | FiiTE FeE A w9 | TTeR ded 99, qe A qH, SeHETe geE | | | A ageliFia 22,2208 W K oMy W o’ K omg W arrg” A S HTEY oy
State Bank of India 'ﬁg Rt (qd), T - Y0033 e e (FEear) g | R e, WA (), 69, WETE, vooo3’ A9 oy e fasvea o R
% | o S w2 g R TE, 20%8 TorTaR fireehdl=n qufvret, Tt fhwa STfn gor e wreiem (W 5.9)
(Fraw ¢(2) hoAT YAAT  (varer fasadiswfar) E [om—— e —
o | HIARE o GATE G AvATE | 3% WA, 036 (RN 54 © AT, 3036 : Ml ¥
sanarefl, sreiEEert @ ¥ SRttt gfean = it sttt o, faagfemsmm sive fepgaem sife e ) .
BRI SFieH 3ie TRite Sk Rrrgfd et o, RooR simia s Rl setee (i) _ WA FRURTE= géidie wemesn foear s sufieat
T, 003 T I 3 g ATV AT et %3 (%R ) SR g Sheledn ST RTET AT e, ¢ | T TR ll R IR | AT g S, Sievfidier T @reT, A st fewr w39 fem,
02.0¢. 3038 USf) ANTOR g1 ST %t ot oft, Ferarmrm gorr fergararert, sftwreft whtrer 3t feramm ST A1 S Sevfispd o | Fieof . FEAAT M ST FR F. /%, /3, /% U, A, # sl

Torvararmt (et . ¥233¢ue Yol ST FREN Tt . ¥83R333080%) A1 HE HIA TG heretl
ferTeh 0%.0¢.20%8 TS %. 32,%8,8¢4/~ (FURA ATE TG VFUUME IR THH G=amiont AT )
Tah T TG AT NTH HIeATeAT ARQUTEH & o fa@iedt 31T ke Hvard giffae 8.

THEA TAhe FUAE Folg ERY AW, Heigh M U FHAE ATGR AT 30ATd Ad L,
firesehel = Wichfereh showl TeX STFeal hemM 2 3(¥) 3favia Fearad aet Feammacfe fam ¢ anfor §
3 BT 0 ATFETAR 3038, TAl Beve 11R.

ferdie: shofer SATfor HHTHT TG TR HTEE FUATA 3 HY, T HEL HTTHETS HIVIATE AR
T 31T T ATeHTSTS Sholell HIVATE] STaaN T ook ATE SISTAT =41 5. R2,%8,8¢4/ — A1 hisal
T TSI TS I 3 YeahTea WA S1efH Tt

AT =T WUATeRLIAT SUeTsd] de3l HeuTHEd ST hetd %3 <41 et (¢) <A1 qgaiehe Shoighi aa

YA Fel TG R,
TTeR freeRde Fuia:

Yad e AT Harg SuR Aiguit fegr @ suferdie geHEd T, Ta

ST / ST - 0 0 8, / AT -
flogue3/08¢-208%/%3%x¥3

R | Heww Aiguigd STHCie FHTTHTET
T T gHe

wt/30z, fafcgn %, 232, st fm, fom wor
Huawand, e, SO (4.), FgeA Hade
AT, HaIE, HERTE-¥000¢R;
3-Tel: arlanijay@gmail.com

%o | HUTIHTHE UAHATR  HITATHTST
TGS ol AT g

FEATd FHATE A foet TR,

#fi/302, fafcen =.
Hieauaud, feessam, S5 (9.), geE Hiae
o, g‘ﬁ'{ HEME-¥o00lR;

é—ﬁ?{: irp.omkar@gmail.com

ATGR AT UG A B, FHART TE bt feft =manfersmn, ged wedis ot fimms 2% wwdm,
R0%¢ TSt WA sFud wasge fafies (qeish siiwn sgod wraege fefiee) = wamomen

29R, st fm, fra wo

wdl/-

R/&, WACHE. 24, 18§, 20T 3L, R wed . 03], V33, WRY,
©%, 9RE TR FHEAT T 1 9T AT fHumTIeR sierctean ®. .

| A urdh” S e S 3o.se0 HUIH. | 22,580,000/ | 2,38,000/~
(wed ) + Hiswid v.oxyy =LA, (S ), -
3T AT e 3. 303,

ATHTRIRR ST ATE ¢ SRR TATH Wi
wHarruausa Rt deee smast @ Yooouuxexs s
T ST TEH 9.8 %038 Usht o Goff &, .30 AT, Wi 7o 01 Trarvars 7R,

firezehet=l fAfET 0€. 22,2028 TS |. £%.00 A WE. ¥.00 AT. TUAM T ek, HE, T Wes
WA Wit SRIEFATHS Jeb S FAT A5,

fershrean qufieram 31t smfer wdfferfan e Find Jeea- A, fiast oea (Fhe) 7e
ot “I-forama’” feeman we waman, Wueh . ¢R]%3%03%0, WOXRRRIVY, GIUYRLOLWR,

< - (¢ ) A WILTAR FSGR q& JIUATT A IR,
TR frsehd = auiT
SAfafeh qRoT i - Fele 3. R0 3, W AT, AT TE, HUAT MG, IR~ 3,
30T, IR, HEWTY ¥2003.

&/ -
AT : 0%.90.%0%% T WEToATEATU ATIOT STferghar Svferemmt
f&ehTor : SeETEAR, 30T g fremeedl yrren
(o\ Eai‘,'llq Iﬁa:l% qr %3 i%’liﬁég

X iEghlelgllele| (e g gl iz, wraicra: wrier . 32, o werew, STERH WA,
asplre grow prospet. FATUR g, ATUR 7T, ?awﬁ qur-%g30%Y.
sgua v (Frem-¢(2))
T oAl G (FATR fUresehetenitar)

wareff, FrrnaiER @ g AR gawt o wifvga st @ e
frrgferasem ofe farrgaem offe wrMTfeTe ofded ofe Thibie o1 fragfedl setwe
(37F), 003 T MM FHew ¢3(R) Fearaan (Fram 3) o3 it $ete (TwiEie)
T, 003 I NTH AT AT FEA AU T AR FE FoGR TH1 Foid TG
FHUITT STCHA THH TAHE TG HAT TTHT=1 TR go Tearmia Hivam wiffaet 21d.
THE TAHS FUATT FoIGR STE0Y S, ATGR FSIGR ST HATHI FAIAT T SUaTd
I3 Y, Frereaneder weum feeher yrese fafies witga st a1 e et
Ui Hed fieehdian seen @i fAagfdt fette TRiEhe) Feq, oo =T W ¢
FEATAT et 3FH HeW 23 3 We-FaH (¥) T3 I fHesteedn IH SAferrEn 9T
FEA T HBHAGER Tg TREH ST ST, FOGRI A& TR F formifera dvarans?
3T JebeAT Hewla STffEmTe wem 23 =4 die-Fhem (¢) = agdihe Jgvard Iq
AR, oo oigR ST FEETER ST AT ATGR A AT A9, @ aeE
frreedean Saadien SaEr F& T3 37 gewg fewdeta Fore SaudEn sEEn @
weum fheheR THeee fafite=a el sgfad ww enfir wrmadier sarmean aereia
T

w9 @I FHIR HIGRI AT STV | AW Fee W@ | hearet | sheareit
HE-HAGH AT arTfor aTiRE i Teordft
THRTATHEHT00003208 | §. THIT Jieht Siaed 5. 0¢.80.30%% | WThfdeh
. VT TV EiesS | 20,48,%%%.%0/ - Ea=
3. v W Stas | (3 oi| A soae
BR AR
BeEicic it
\ﬁm—rﬁ)
?x—vﬁ ?o?&

afefire: firewa ®. ¢: T@UH T8 oTH \o¢ 3R 3o =1 3T FhY Heawra a8 TR & Lo TH
33 3R 00 THSY I T 3. 43 HEY TG a1 Tt 8, Aeqeh erewt, fegt wmara
39 feora Y i fresshd i &1dl o wwt anfor ferm smfor wnefiersmm Hmees: og € gda: 7

g, gr ol /wiie uie, fRewan, g gn
el AT TR0 3. R, Hag A
fora vaTeE, 9 R
3T AIAT, THETATA W, T U, HATS HIehe, FATH-TT8 ¥oo ool
wrToft g
g Trehegil 31Tt TseHd 3T SAhigH! aide, $3%3 o _ed
A 3¢ ST e STfutEw, 2R& % =AT gE=aT
afefreTeat fam R = gaa.

STR.UY. 3h.: ¢¥¥ T 035§ MA.wu
) YA aE: 0%/2% /2038
o ITH HERTY .. THTUTAH geh
foeg
q:raﬁlﬁt@:mfﬁrga'( . THTOOH e

2. q:raﬁlﬁgsrriﬁsm,@‘zﬁmaﬁ%ﬁw‘ S MEm A9 AR ®. L3¢, T SH
S, FAT, GeE-¥ o000l SATIIT TEUATET U=T AN Feie . 2¥, 30 Horel, et S
TTFT HI-3110. FHEM wEwd ., wie %, o3, wost 99 arf, Fai qd,
Hag-¥oooRY.

2. VI TEH UAHTE, We W, I g 3. ¢ & THAd HIeish, ST Mg 39 3717 .
%3¢, YT T F¢t, Heme, Hag-¥ooook, SATT TFUATAT U=l AN Fie 3. 9%, 3T
Tt TRrEe i wTeR BT - 317, g Hramd fa. , wie . 3, TEs ad ", Fat
“Erf ﬂaﬁ Y0003,

3. 999 Wg UAATS, Wie WA, WEvEran uwt AT Toe H. ¥, 30 Ao, fend
JE WAFT FI-ATT. g aEEd ., w@ie F. o3, et 99 6vl, Fat
d, Gag-¥oo0x.

ATgR AT Hard A Y, T ferd A, et ageft ATt - 1, goE

T .U H. %0¢%/R0%¢ WA Fledledl IHeNl TIHVIAHHR JUTATHET .

3,29,88,%00/ - (FUA T 1T AATEA TG AETHE TR VIH AT ) ToH o7 Hefl TR,

STIGRIST fETh R0 /06 /0% TTHH JHIUTS FHeigR HIEH 3. & M 3 AreAThgd HIHIN

ST Tare e /Al BsTEd gl @ $9% T Wil AR % ?,R0,88,%00/ -

(B9 H HIE AT ARG HETHE TR WA 0T @Y T BT SRR TR,

qrETell ATER &1 GeRea1 ST 2y feawia ol e em s Réw 2 39 e,

FEL heaTd, Tehoell 311% Sseq o g Jo0 3T BRI sfeegwa ofde, 2R3 a o

et TR SAfih JraTen Wieliel ThAT Gg1 et ArTdia:

() srwTorest /frsaTe fshaan & Yena dichles g6 v Hieash Trdl 30 o1 sams

(eft) & e SToT Sied, <A SSTavfieaT o osheTehl THHTAT TYAHIAT holedl 3 He

YIS HeeTd ATl 9 @, AT AT qite.

il FRHAEEE 0%.28.20%¢ TS §. 2.30 AT, Frreaalwiam g v ey

ATER T 2UATd 3T,

AT & A0 =ArriereRoT=a R &1 20 /] /3% Tsh fot.

/-

(Fa 3. ofime)

ageft sAfrert, remd-I, g

Samaj Soc., Ashok Nagar, Near Western
Express Highway, Bandongari, Kandivali
(East), Mumbai-400101, | am
investigating the title of DAMODAR
SMRUTI CO-OPERATIVE HOUSING
SOCIETY LIMITED, a Society registered
under the provisions of Maharashtra
Co-operative Societies Act, 1960
Registration No. BOM/WR/HSG/P/8622
dated 01/02/1983 having its office at
Kurar Village, Shivaji Chowk, Malad
(East), Mumbai-400097, in respect of the
Property more particularly described in the
Schedule hereunder written:

Any person or persons other than
registered members of the Society, having
and/or claiming to have any right, title or
interest in the property more particularly
described in schedule hereunder written
by way of sale, Agreement for Sale,
Mortgage, Lease, Tenancy, charge, lien
possession, right of way and/or in any
other manner whatsoever shall intimate
the undersigned in writing at his
office 201, Navkar Girija Sadan, Near|
Damodar Medical, Babai Naka, L. T.
Road, Borivali (West), Mumbai-400092,
by Registered A.D., within 14 (Fourteen)
days of the publication of this public
notice together with the supporting
documents, failing which, it will be
presumed that no person/persons
has/have any such claim or the claims, title
Certificate will be issued for the said
Society in respect of the said Property.

THE SCHEDULE ABOVE REFERRED TO
All that piece and parcel of land area
aggregate admeasuring 606.60 square
meters comprising of bearing CTS No.
530 area admeasuring 439.40 square
meters of Village Kurar Taluka Borivali,
Mumbai Suburban District and CTS No.
369 area admeasuring 167.20 square
meters of Village Malad (E), Taluka
Borivali, and 726.00 sq.yds i.e. 606.60
sq.mts. bearing F.P. No. 24F of TPS
Malad No..1, Mumbai Suburban District
situated at Shivaji Chowk, Malad (East),
Mumbai-400097. sd/

MR. NILESH C. PARMAR
Advocate & Notary

Place:Mumbai Date:10/10/2026
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